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KERALA'S REQUEST FOR LOAN FOR POLICE 

HOUSING SCHEME 

*408. SHRI G. GOPINATHAN NAIR : 
Will the Miuister of HOME 
AFFAIRS be pleased to state : 

(a) whether Government of Kerala have 
asked for loan of Rupees One crore for the 
Police Housing Scheme; and 

(b) if so, the reaction of the Central 
Government thereto ? 

THE MINISTER OF STATE IN THE 
MINISTRY    OF       HOME   AFFAIRS/ 

 (SHRI K. C. 
PANT) :   (a) Yes, Sir. 

(b) Police being a State subject it is 
primarily the responsibility of the State 
Government to provide necessary housing 
for the members of its police force. How-
ever, the Government of India during the 
past 17 years, have been giving substantial 
assistance in the shape of loans to the State 
Governments for augmenting the States' 
own resources for accelerating the 
programme of providing residential and 
barrack accommodation to members of the 
police force of the States, in the current 
year, a loan of Rs. 20 lakhs is being given to 
the Government of Kerala. 

NATIONAL  ANTHEM 

739.   SHRI    THILLAI  VILLALAN: 
Will the Minister  of   HOME AFFAIRS/ 

 be pleased to state : 
(a) whether Government have any 

proposal to use National Anthem only in 
Government functions and not in cinema 
and theatre/halls; and 

(b) if so, what are the details thereof ? 
THE DEPUTY MINISTER IN THE 

MINISTRY     OF       HOME   AFFAIRS/ 
 (SHRI F. H. 

MOHSIN) : (a) No, Sir. The practice of 
playing the National Anthem in cinema 
houses is not proposed to be discontinued. 

(b)   Does not arise. 

EXPORT OP IRON ORE 
740. SHRI DHARAMCHAND JAIN : 

Will the Minister of FOREIGN TRADE/ 

 be pleased to state 
what was the target for export of Iron Ore 
during 1970-71 and 1971-72 in terms of 
tonnes and value, port-wise. 

THE DEPUTY MINISTER IN THE 
MINISTRY     OF    FOREIGN    TRADE/ 

 
(SHRI A. C. GEORGE): A statement is laid 
on the Table of the House. 

  


